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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BE : HABR

MA-70122/16
£ 5.1 Appeal No.288/11

Arising out of Q/fA No.568 to S70-ST/APPLIKNP/Z2010  daled
18.11.2010 passed by Commr. {Appeals) of Central Excise, Customs,

Kanpur.

For approval and signature;

HON'BLE M. ANIL CHOUDHARY, MEMBER [JUDICIAL)
HON'BLE MR, ANTL G, SHAKKARWAR, MEMBER (TECHNICAL)

ey

I, Whether Press Reporters may be allowed to see
the Order For publicatton as per Re 27 of the
CESTAT (Provedure) Rules, 19827 : Noe

2. Whether It showld be released under Rule 2% of the
CESTAT {Procedure) Rules, 1987 for publication

In &y authoritatlve report or not? D¥es
3. Whether His Lordship wishes to See the fair copy
af the Order? i Been
4. Whelher Order is {o be circulated to the Drepanmental
Aorhritbes? D Yes J@(v}_\'
FREEEL Y T IF
¥
Commissioner of Central Excise, Kanpur {now Agra)
L APPELLANT(S)

VERSUS

M/e Manufex (India)
RESPONDENT (5)
APPEARANCE

Shri D K. Deb, Asstt. Commr. (DLR.Y for the Department
None for the Respondent (s)

CORAM:

HON'BLE MR, ANIL CHOUDHARY, MEMBER (JUDICIAL)
HON'BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

DATE OF HEARING & PRONOUNCEMENT : 17, 05, 2016
{inal orpEr NO. 70213 11523}']-6
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ST Appead No 28881

Per Mr, Ag_i! Choudhary :

Heard the Id.A.R. for Rewvenue, Appeal is disposed off as
withdrawn under Litigation Pollcy, as prayed in E/MAND.70122/16,
without entering into merits. 14,4, also stands disposed off,

fPronounced in the apen Court}
el

A N S e
(Anii G, Shakkarwar) Ch
Member (Technical}

(Anil Choudhary)
Member (Judicia)l)
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